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:Pate of Order
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]
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As per orders contained in AppendixT{/Of

C.A.T. ,(Rulesof Practice) 1993) O:équq_f ‘Hon'ble
Chairman are required in this case, Office is

directed to put up a note for seeking orders of

Hon 'bl.e Chairmaﬁ o.

(V.K.Bawa)
Dy.Registrar.




